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The Minister of Rome Affairs (Shri 
G. B. Pant): (a) and (b). A state-
ment showing the position as on 8th 
August, 1960, is laid on the Table. 
[See Appendix III, annexure No. 25]. 

(cJ and (d). Preparatory measures 
for the use of Hindi, in addition to 
English, are in progress. It may be 
possible to bring out the remaining 
reports etc. in Hindi also when these 
measures become more effective. 

History of Freedom Movement 

1693 J Shrl S. C. Samanta: 
"I._ Shri Subodh Bansda: 

Will the Minister of Sctenti.flc Re-
search and Cultural Allairs be pleased 
to refer to the reply given to Unstar-
red Question No. 575 on the 11th 
August, 1960 and state: 

(a) whether pictures and facsimile 
of important manuscripts will find 
pli.ce in the volume; and 

(b) how it is going to be priced? 

The Minister of Scientific Research 
aud Cultural Allalrs (Shri Bumayun 
Kabir): (a) No, Sir. 

( b) The price has not yet been 
determined, but it will be kept as low 
as possible after taking into account 
ccst of production and distribution. 

Government Employees of Bimacbal 
Pradesh 

r Sllrl S. N. Ramaul: 
1694. -{ Shrl Bhakt Darshan: 

L Shri Nek Ram Negi: 

Will the Minister of Rome Allalrs 
i:·e pleased to state: 

(a) whether it is a fact that the 
Government employees in Himachal 
Pradesh other than those serving in 
the Secretariat have not so far been 
given the benefit of two advance in-
crements and also to count half th 
dearness in their pay like their 
counterparts in the Punjab; and 

(b) if the reply to part (a) above 
· be· in the affirmative, what steps the 
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Central Government propo•e to take 
to make amends for the loss they are 
3uffering on this account? 

The Mini:;ter or" Rome Affairs (Shrl 
(G. B. Pant): (a) and (b). The em-
ployee£ of the Punjab Government 
c!rawing pay in the range of Rs. 100 
to Rs. 400 per mensem are granted a 
temporary allowance equal to two in-
crements subject to a minimum of 
Rs. 6 and a maximum of Rs. 25 where 
the pay is Rs. 250 p.m. or less, and 
equal to one increment subject to a 
maximum of Rs. 25 where the pay 
exceeds Rs. 250 p.m. The allowance 
is subject to marginal adjustment on 
pays up to Rs. 425 per mensem. A 
proposal to grant a similar concession 
to the Himachal Pradesh employees 
who do not draw pay in the Central 
scales and the question as to how 
much of the dearness allowance 
dr&wn by them should be treated as 
pay, are under consideration in the 
light of the recommendations of the 
Pay Commission. 
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